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Abroad between January and July, 
19B, l:ld the duration of their stay 
abroad in each case; 

(bl the purP03P of the visit in each 
DUe; 

(e) the foreign ~ involved 
In each case; and 

(d) the expenditure inVOlved In the 
Indian money (or the purchase of 
foreign exchange or olherwlso? 

The Mlnlst.r 01 Plannlnl (Sbrl B. 
B. Bllara!): (.") to (d). A statern.,nt 
Is laid on the Table of the House. 
[Placed in Library. See No. LT-4S03/ 
'15). 

Committee on Power Project 

{
Shrl D. C. Sharma: 11'" Shri Yashpal Slnrll: 
Shrl R. S. ~  

Will the Minister of Irriptlon and 
Power be pleased to state: 

(a) whether Government have ap-
pointed a Committee o( ollicial. to re-
view the r rt~  of certain power 
projects nnd to explore measures for 
the expeditious execution of work 
on projects; 

(b) if so, Ihe terms of reference of 
\he Committee Rnd Ihe names of the 
power projecls falling under the pur-
view of the Committee; and 

(cl whether the Committee hu 
!llnce started working1 

The MinIster of IrrlptJon and 
Power (Dr. K. L. RIO): (a) Yes. 

(bl The Committee h •• been set up 
10 review the r r~ .. of e"ecution of 
certain power projects and to elimi-
nate the difllculties anlt bottlenecks 

~ cxporionrcd by the concerned 
. project authorities in order that bene-
IUs ~  !"om such projects dur-
ing the Third P1:ln are realised by the 
Iarget dates. ~ projeocts propos-
~  to bp rr\'\"""rd b,· this Com-
mittf'E" 8.or t ~  (Andhrn Pra-
'deoh), Pathrntu (Bihar), Kehk()te 

~rr  n"d ~ r  ~ ri iri 

r~  Korba (Madh,'a Pradcslll, 
BhRrnvRthy (My,o,..,). KRnpur (U.P.). 
Durgapur (Wut Senlal), Neyvell 

ExtensiOns (Madras), Porombikuiam 
(Madras) and Talcher (Oriua). 

(c) Yes. 

Jamaaa FIsb 

114' J Shrl Ram Sewalt: 
. "\.Shri P. G. Sen: 

Will lhe Minister of Health be 
pleased to state: 

(a) whether Jamuna fish has been 
found unfit (or consumption as harm-
fu! chem:cal. are found in it; 

(b) if so. how this contamination 
has developed; and 

(c) Ihe steps taken for its elimina-
tion' 

The Mlnl.te" of Health (Dr. ~  

Nayarl: (a) The Mu"icipal Corpora-
tion of Delhi h,. stated that they are 
not aware of this. 

(b) Does not arise. 

(c) Does not ariSe. 
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